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IN THE CENTRAL ADMINISTRATIVE.TRIBUNAL
" JODHPUR BEN CH AT JODHPUR

0.A Nos.531/2011, 530/2011, 529/2011, 532/2011, 533/2011, 534/20i1 with MA
142/2012, 5352011, 536/2011, 537/201, 538/2011, 539/2011, 540/2011; 541/2011/
542/2011, 560/2011, 498/2011, 499/2011, $00/2011, 501/2011, 502/2011, 311/2011,
512/2011, 517/2011, S518/2011, 519/2011,:523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

Dhte of decision: . /,(/ % August, 2012
CORAM R
.. . HON'BLEDR. KBS RAJAN, JUDICIAL MEMBER
"8 HON'BLEME B K SINHA, ADMINISTRATIVE MEMBER

OA No.531/2011

s 1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Fas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2, Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, Udalpur, at present employed as Casual
Computer Operator, in the office of 1TO Ward-2(2), 6, New Fatehpura,
Udaipur.

3. Bhunveshwar Paneri S/o Onl\wlath Paneri, aged about 36 years Rfo 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as LElSUﬂl
Computer Opualox in the office of 1TO (TDS), Udaipur. :

4, Dinesh Jain S/o Shri Shanti Lal‘Jain, aged about 30 years, R/o H.No.208,
Paras Apartment, at present employed as Casual Computer Operator, in the
oftice of ACIT Circle-2, 6, New Fatehpura, Udaipur.

S. ‘Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon, dt present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpurs, Udaipur.

0A No.530/2011

%

1. Nagraj Meena S/o Kanji Meena, (;ed about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur..

Narayan Lal Dangi S/o Shri Keshu Lal Dangl agcd about 22 ycars, R/o
Khatikwada, Bedla, Udaipur, at present cmployed as Casual Peon, in the office of
e CIT, 16 Mumal Tower, Udaipur.

: Narbada Shankar Menariya S/o Sh:i Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at preseat employed as Casual Peon, AO (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shui Ashck Bhatnagar, aged about 25 years, R/o 30,
e Chltragupl Marg, Mahila Mandal ke Pass, Udaipur, at present employed as Casual
f,,\.. W r\ ~Peon, in the office ITO Ward-2(1), 6, New Fatehpura, Udaipur.,
P ?f sy Narendra Purbia S/o shri Himmar Lal Purbia, aged about 31 years, R/o
ST FL, 0.256 Rampura Choraha, Ubhayshmv Ji Road, Udaipur, at present employed as
i 8% Q_\ M‘ll Cemputer Operator in the office of CIT, 16 Mumal Tower, Udalpur g
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04 No.529/2011 : 2 0

1.Vikram Arya S/o Shri Bhanwar Lal, aged about 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, District Rajsamand, at present employed as
Casual Chowkidar, in the office of Income Tax, Rajsamand:

2.Ramesh Kumawat S/o Shri Pramanand Kumawat aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District ngsamand at present employed as Casual Data
Entry Operatox in the office of Income Tax, Rajsamand,

3.Prakash Harijan S/o Shri Kishan Lal Harljan aged about 26 years, Rlo Mukherjee
Choraha, “'111_]0.1] Basti, Kankroli, District Rajsamand, at present employed as
Casual Sweeper, in the otﬁce of Income Tax, Rajsamand.

4 Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years, R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the officé of Income Tax, Rajsamand.

5.Amba Lal Meena S/o Shri Hajari. Lal Meena, aged about 33 years, K/o 50 Indra
Collony, Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the oftice of Income Tax, R'US'lmand

OA No. 332/2011

1. Mams‘l Rawat S/o Shri Dau Lal Ji, fwed about 30 years, R/o 14 Mayur Vap;
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Opuatox in the office of Guest Housg, CIT, 16, Mumal Tower, Udaipur.

2, Manohar Singh Meena S/o shri Nanji Meena, aged about 30 years, R/o village

' Karnpuria, Kuwaria, Sarada, Udaipuf, at present employed as Casual Cook, in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Padniesh Sharma S/o Shri Harishankar Sharma, aged about 29 years, R/o Clo

Yashwant Purohit, Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed

as Casual Computer Operator, in the ofﬁce of Guest House, Addl CIT Range

Chittorgarh.

4, Praveen Sandhaya S/o Shri Sohan Lal Sanadhaya, ai,ed about 25 years,

R/0G 107, Gandhi Nagar, Sector-5, Chmorgaxh at present employed as Casual -

Computer Operator; in‘the office of Guiest House, DCIT, Circle, Chittorgarh.

Pushkar Choudhary S/o Nandram ‘ Choudhary, aged about 34 years, R/o

Lakharighati, Near Satyanaxf\yan Témple, Udaipur, at present employed as

Casual Computer Operator, in the- office of Guest House, ITO Ward-3,

Chittorgarh. B '
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OA No. 533/2011 A

Y 1. Vuay Singh Chouhan S/o Shri Han Sm;,h Chouhan, aged about 35 years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casual Peon in the
ofhce 'of Jt CIT, 6, New Fatehpma Udaipur.

Vinod Kumat Chouhan S/o shri Chotu Lal Chouhan, aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur.

Yogesh Meena S/o Shri Omprakash:Meena, aged about 36'years R/o Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the. oIﬁce of Ito,
TRO, 13-B, Saheli Marg, Udaipur. *

4, Kishian Lal Meghwal S/o Shri Roop Lal Meghwal, aged aboiit 26 years, R/o
621, Gali No.3, Machlla Magra, Hiran Magri, Sector 11, Udaxpur at present
employed as Casual Peon, ACIT, Circle-2, Udaipur.

. //;—: O Mu}\ta Sh'mm D/o Shri Nand Lal Slnrma aged about 31 years, R/o 103, AR
. a{_&_:. AN
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0.A. No.534/2011 with MA No.142/2012

1. Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan, Udaipur, at present employed as Casual Computer OyeraLor in the
office of ITO Ward-2 (1), 6, New Fatehpura, Udaipur.
_ Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, R/o Shreenath General
\ ' Store, Goverdhan Villas, UdalpUI at present employed as Casual Computer
| Operator in the office of ITO Ward -1 (1), 6, New Fatehpura, Udaipur.
. 3. Prashant Singh Ranawat S/0 Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casual Computer Operator in the office of Addl.
CIT, Range-2, Udaipur.
4. Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.
Rugesh Dangi S/o Shri-Nathu Dangi, aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
- 16, Muinal Tower, Udaipur.

[8%)

wnh

w %
OA No.535/2011
i P ,
I.  Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
A Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the

office of Guest House, 1T Guest House, 11.M. Sector-11, Udaipur.

2, Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero

~ Ka Mohallla, Chittorgarh, at present eniployed as Casual Computer Operator, in
the office of Guest House, ITO ward-2, Chittorgarh.

3. Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o

Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed as Casua! Computer
Operator, in the office of Guest House, 1TO, Ward-1 Chittorgarh.

4. Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur.

5. Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 years R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the olfice of Guest House, I'T Guest Houge, H.M. Sector-11, Udaipur:

6. Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura. Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

+™ QA No.53672011

I. Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-]1, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
~ Takahar Colony, Udaipur, at presznt employed as Casual Sweeper in the
) office of ITO TRQO, 13, B Saheli Marg,.

Vishram Bariwa S/o Shri Ram Sahai, aged about 36 years, R/o Near Income
Tax Oftice, Jain Marvle Ki Gali, K. avakheda Bhilwara, at present employed
. as Casual Waterman/Peon, in the office of Income Tax Officer (DDO),
\Bhilwara Range, Bhilwara.

ajrangi Yadav S/o shri Ram Doudria, aged about 29 years, R/o Near
agannath Mandir Kavakheda, Bhiiwara, at present employed as Casual
aterman/Peon, in the office of Income Tax Officer (DD}, Bhilwara Range,
hilwara.

o
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Malendra singh Rathore S/o Shri I"lghuwr Singh Rathore, aged about 24
years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhllwara at present
employed as Casual Waterman/Peor, in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. .

OA No.537/2011

1.

Sohan Lal Dangi S/o Shri Nathu Lal Dangi, aged about 24 years R/o 618,
Gali No.2, Kailash Colony, Machlla- Magra Hiran Magri, Sector-11, Udaipur,
at present emploved as Casual Peon, in the office of CCIT, Udaipur.

Sonali Pal\\a D/o Sri Ashok Kumiar Patwa, aged about 29 years, R/o 95,
Patwa Street, Jagdish Chowk, Udaipur, at present employed as Casual
Computer Opemtm in the otﬁce of ACIT Circle-1, 6, New Fatehpura,
Udaipur.

Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Gandhi

Nagar, Harijan Basti, Udaipur, at present employed as Casual Swwper in the
office of CIT, 16 Mumal Tower, Udaipur.

Vardi Chand Dangi S/o Shri Jag,annath Dangi, aged about 38 ycars, R/o

Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur.
Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29 years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Comgputer Operator in the office of ITO Ward-1 (4), 6, Neyw Fatehpura,
Udaipur.

OA No.538/2011

1.

o

L

Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged ‘about 29
years, R/o Brahmpuri, Kanod, Udaipur, at present employed as Casual
Computer Operator in the o[hcc of ITO Ward-1(1),6, New Fatehpura,
Udaipur.

Jaswent Singh S/o Shri Arjun Singh, aged about 32 years, R/o Rasala Chowk
Nathdwara, Rajsamand, at present cimiployed as Casual Computer Operator in
the office of CCIT, 6, New Fatehpura, Udaipur.

Kamlesh Kumawat S/o shri Ashok!Ji Kumawat, aged about 33 years, R/o 2
TA 41, Hiran Magri Sec.5, Udaipur, at present employed as Casual Peon in
the oiilu of CIT, 16 Mum 11 Tower, Udaipur.

Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged about 35 years, R/o v1lla;,e
Bhawarasiya, PO Daroli Udaipur, at present employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur,

Kishcre Kumar Yadav S/o Shri Bheiu Lal Yadav, aged about 41 years, R/o
719, K I‘lbhdllpllla Near Ganesh Takri,:Udaipur, at present emplcyea as Casual
Driver in the office of CIT(A), 16, Numal Tower, Udaipur. -

OA No.539/2011 »f

Kuldeep Singh S/o Shri Hari singh .Chauhan aged about 35 years, R/o 31,
Krishanpura, Gali No.1, Udaipur at present employed as Casuf,l Peon, in the

- offiv: of TRO, Udaipur, Newfatehpura, Udaipur.,
#: “Mahesh Chandra Kulambi S/o Ram Chandra Kulambi, aged about 30 years,

R/o 47, Meera Nagar, New Rampure {olony, Udaipur, at present employed as
C; asual Computer Operator in the office of AO (DDO), Udaipur.

';,M'lht sh Nagda S/o Shri Bhanwar Lal Nagda, aged about 30 years, R/o 174,
v Takerd, Hompura, Ganesh Tractor Ka Pass, Udaipur, at present employed as
* Casua' Computer Operator in the of#*cz of ACIT, Circle-2, Udaipur.
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4, Manish Sanadhya S/o shri Shiviarekash Sanadhyei, aged about 28 years, R/o
44, Kailash Marg J'lgdish Chowk, Udaipur, at present employed as Casual
Computer Operator in the ofhce of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

5. Maaisha Sharma S/o Shri Pushk ar Lal Sharma, aged about 33 years, R/o 258,

Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur.

04 No.540/2011

1.

o

(O8]

.

Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.

Rajmal mali S/o shri Nagji Mali, aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon in the office of
Guest House, JCIT.

Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the office of Guest House, 1TO, Chittorgarh. _
Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at presen: employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.541/2011

I

2
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Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur.

Deepuk Dangi S/o Shri Nathu Lal Dan;_,l R/o 21 Khatikwada, Bedla, Udaipur
at present employed as Casual Pcon, in the office of Guest House ITO Ward-
1(1), 6, New Fatchpura, Udaipur.

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Brahgm Pol, Udaipur, at present employed as
Casual Computer Operator, in'the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

Gopal Dangi S/o shri Ganesh Lal Dangi, aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o
village Bathera Ki Samy, Droli, Udaipur, at present employed as Casual
Computer Operator, in the ofﬁcc* of Guest House, CCIT, 6 New Fatehpura,
Udaipur.

e

OA No. 523/2011.

i Jitendra Singh Rajput S/o Shri Ratan bmg,h Rajput aged about 33 years resident of
':-1 12, Ganesh Mandir Road, Gandhi Nagar, Bhilwara, at present employed as
Casml Computer Operator, in the Office of Income Tax Officer,, Ward No. 4,
‘:Bhll\&dld Range Bhilwara.

o
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2. Ji@nder.Slmrma S/o Shri Rameshwar Lal Sharma aged about 23 years, resident of
Vijay Smg_h Pathik Nagar, Bhilwara. at piesent employed as Casual; Computer
Operatcr, in the Office of Income Tax Officer, Ward No.2, Bhilwara Range
Bhilwara. '

(OS]

Ratan Lal Scn S/o Shri Gopal Lal Sen aged about 32 years, Resident of 17, Kawa
Khera, Bhilwara at present employed as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, Vishal Kumar Modi S/o Shri Jhamak Lal Modi aged about 28 yeers Resident of
_C-239, R.K. Colony, Bhilwara at present employed as Casual Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

W

Abdul Qadir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resident of In
Front of ldgah, Sanganeri Gate, Bhilwara, at present emploved .as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax, Bhilwara
Range, Bhilwara. '

OA No. 524/2011

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years‘, Resident of*
Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,

in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwaia. ' i

2. Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 years, resident of C-
239, R.K. Coleny, Bhilwara at present employed as Casual Computer Operator in the
Oftice of Income Tax Officer, Ward 4, Bhilwara Range Bhilwara. :

3. Gaurav Chouhan S/o Shri Ram Prasad Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Operator in the Otfice of [ncomeiTax Officer, Ward:No. 2, Bhilwara Range
Bhilwara.

4, Pushpkum Sharma S/o Shri Nanu Ram Sharma aged about 31 years Resident of
Jityan, The. Kotri, District Bhilwara at present employed as Casual Comguter Operator,
in the Oftice of Income Tax Officer, Ward 3, Bhilwara Range Bhilwara.

OA No. 77/2012

Ram Sagar Meena son of Shri Sukhpal Meena,

Resident of House No.71, Ward No.27, Nea; LIC, Kila Road,
Chittorgarh at present employed on the post of Casual

Peon in the office of Income Tax Officer (DDO)

Chittorgarh.

‘\}‘)

(By Advocate Mr.J.K Mishra in all the above cases) : —~&_

e

fj i N.N\}?:;\ Vs.

N ™ \ .

4, O _'o\?o Mndia through Secretary, Central Board of Direct Taxes, Ministry, of Finance,
% é@;‘a_nﬁeﬁn\,\bf‘lndia, North Block, New Deihil. - .

i Prinicipal Chief Controller of Accounts (Pr.CCA), Central Board. of Direct
New;Deihi. -

tul (3{0,’;,1’1missioncr of Income Tax (CCA), C.R. Building, Statute Circle, B.D. Road,
ipiL, , :
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4, The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of Income Tax, 6, New Fatehpura, Udaipur.
: Respondents
(By Advocate Mr. Varun GuptaforR 1103 & 5
- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)

OA No.542/2011

1. Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,
Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in thé office eof Income Tax Officer Ward, Balotra
District Barmer.

2. Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C 7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Commissioner of Income

: Tax, Jodhpur.

3. Ashok Kumar Sharma S/o Shri Farmanand Sharma, aged about 36 years, R/o

N Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan
% School, Jodhpur, at present employed as Casual Computer Operator, in the
office oI Chief Commissioner of Income Tax, Jodhpur.
4, Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the
A office of Chief Commissioner of ircome Tax, Jodhpur.

OA No. 56072011

1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

2. Manish Sharma S/o Shri Ram Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari [.al Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income 'Idx Office
Harumangarh Jn

™ OA No.498/2011

w o] Sanjay Kumar Kumar S/o Shri Harisk Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwade; Sirohi, at present employed as Casual
Computer Operator in the Office of icome Tax Officer, Sirohi.

Sarwan Xumar S/o Shri Charan Das aged about 27 years, resident of Keshar Bag,
Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
Casual Safaiwala, in the office of Incerae Tax under PRO CCIT, Jodhpur.

¥

" Dinesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.
‘ ' 104, Bombay Motor Choraha Road. Near Bendra Acupuncture, Jodhpur, at
P present employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.
¢ e - - >
) : 4000 Sme:h Kumar S/o Shri Ramesh Kumar aged about 28 years, resident of Gudria
: . /\ 'Ja\ “Pilkani Nari, bumupux District Pali, at present employed as Casual
. - Computer Opcrator. in the office of Income Tax Officer, Sumerpur, District Pali.

Y :
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5. Hari Singh S/o Shri Jai Singh aged about 40 years, resident of VIill. Kumtia,
Tehsi? Bali, District Pali, at present employed as Casual Chowkidar in the office
of Income Tax Officer, Mount Abu; District Sirohi.

OA No. 49%/2011

L - L. " Rajendra Gurjar S/o Shrit Kishan Lal Gurjar aged about 39 years, resident of

| VO H.No. 173, Sardarpura 1** C Road, Jodhpur, at present employed as Casual Peon
ér o in the Ofﬁee of Income Tax Joint CI'l Jodhpur.

Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,
CCIT. Jodhpur.

LI

Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 years, resident of
Gali No. 11, Kalal Colony, Jodhpur, at present employed as Casual Peon in the
Office of lncome Tax, CIT I, Jodhpm .
~ 4, Narendra Singh S/o Shri Kishore Singh aged about 21 years resident of Gali No.
2, Ganeshpura, Ratanada, Jodhpur, at present employed as Casual Peon in the

Office of Income Tax ITO (System), Jodhpur a

5. Vikram Singh S/o Shri Bal Kishan Singh aged about 31 vears, resident of B-76,
Arvind Nagar, Air Force, Jodhpur, at present employed as Casual Peon in the
office oi’ Income Tax, CIT - 1, Jodhpur.

OA No. 500/z011

L. Hari'Ram Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of
C/o Rajendra Kumar Mahavar, Puthwpura Rasala Road, "Jodhpur, at present
employed as Casual Peon in the OIﬁce of Income Tax, Ward —1(3), Jodhpur.

o

Shailendra Shankhla S/o Shri Surenrha Singh Shankhla aged about 26 years,
resident. of Manak Chowk, Jodhpus, at present employed as Casual Peon in the
Oftice of Income Tax Ward 2 (2), lod!lpux :

(O8]

Alok Vyas S/o Shri Jagdish Narayan, aged about 26 years, resu;lent of Sector —
7E. 39 Kudi Bhagtasani H.B. Jodhpuy, at present employed as Casual Peon in the
OﬁlCL of Income Tax, Valuation Ol icer, Jodhpur.

¢
-

Gulab’S/o Shri Hari Bhajan aged abeut 33 years, resident of Ram Mohalla, Kaga
Colony, Jodhpur, at present employed as Casual Computer Operator in the Office
of Income [d\ Ward 3 (3), Jodhpur.

5. Amit Pandit S/o Shri Hari Das aged about 28 years, resident of Udai Mandir,
Tilak Nagar, Jodhpur at present employed as Casual Peon i in the Oifice of Income
Tax Officer (Audit), Jodhpur.

+.._~=QA No. 501/2011

‘w”/";\
3\1 »\\ Lal Chand Nath S/o Shri Laxman Nath aged about 31 years, resident of 44-B,
”“ \Sekdarsh Nagu Pali, at present employed as Casual Computer Operator, in the

ffice ¢f Income Tax, Joint CIT, Pal:.

0. 346. bublmsthm AJPali, at present employed as Casual Waterman / Peon

/-/\" Zin the Qifice of Income Tax, Joint CI'T, Pali..
V.

2. Hansraj S/o Shri Tulsi Ram agec about 21 years, resident of Kalal Colony,'

Amar Singh S/o Shri Ram Karan Smfl aged about 26 years, resident of House

=




(U5

J

Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House
No. 52, Rajendra Nagar, Near Mahile: Police Thana, Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali.

Sharwan Kumar Bhati S/o Late Shu.Lmja Ram aged about 24 years, resident of
Vill. and PO Barsa Via Marwar Jurction District Pali, at present employed as
Casual Waterman / Peon in the Ofﬂce cf Income Tax, Jomt CIT, Pali.

Lalit Kumar S/o Shri Bhanwar Lal ag-vl about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Computef Operator, in the office of Income Tax,
Joint CIT, Pali.

OA No. 50272011

1.

l\u\..,':'_?
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Lalit Gehlot S/o Late Shri Mangi Lal «ged. about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Fali, at present employed as Casual Wateman
/ Peon, in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Raf‘;l" aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the oftice of Income Tax, Joint CIT, Pali.

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Of’ﬁce of Income Tax, Joint CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at pu,scnt employed as Casual Peon in the Office
of Income Tax Officer, Nagaur,

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of -

Behind Ganesh Talkics, Sumerpur, District Pat employed as Casual Pcon /
Safaiwala, in the Office of Income Tax, Joint CIT, Pali.

Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No. 5112011

I8

o

Vinod ‘Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income de ACIT, Circle
Sriganganagar.

Ramesh Soni S/o Shri Balram Soni qlged about 23 years, resident of Ashok Nagar
— B, New Child School, Sriganganagar at present employed as Casual Computer
Operator in the office of Income Tax ICIT, Range Sriganganagar. ,

Randhir Kumar S/o Shri Lal Chand aged about 25 years, re51dent of Village 36
~= LNP, Tehsil Padampur, Sriganganagay, at present employed as Casual Computer

q\uwﬂ'mtﬂ‘ in the office of Income Tax, ITO Ward No. 2, Sriganganagur.

2N
Stlb’k\\i Chander S/o Shri Bhanwari Lal, aged about 29 yLaIS 1esxclu1t of Ward

R No; A i Behind Sukhwant Cinema, Purani Abadi, Sriganganagar, at present

i



cmploved as Casual Waterman /' Peon,
Sriganganagar, .

Sohun Singh S/0 Shri Raj Kumar Saini, aged about 24 years, resident of C/o 55-
56, Wurd No. 2, Bharat Nagcu Purani Abadi, Sriganganagar, at present employed
as Casual \\’atunmn / Peon, in the olizu, of Income Tax, Sugang,anagax

OA No. 5122011

I

Mot Irfan S/o Shri Mohd. Gulfam aged about 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed as
Casual Peon in the oftice of Income T"o\ CTIT, Jodhlpur.

Vikram S/o Shri Manohar Lal aoed‘about 27 years, resident of Qo'axtei No. C-

36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon. in the office of Income Tax, CClT Hars., Jodhpur.

Rauan Lal S/o Late thi Gyarsa Lal 'qged about 48 years, resident of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casual
Satln\ml.l / Sweeper in the Oftice oflncome Tax, PRO, CCIT, Jodhpur. -
Kishore S/o0 Shri Puran Das Dhariw_al, aged about 29 years, resident of Inside
Jalort Gate, Harfjan Basti, Madho Bag, Jodhpur, at present employed as Casual
Safaiw.ala / Sweeper in the Office of lincome Tax Officer.

0OA No. 517/2011

1.

(9]

J

VimalKumar Swami S/o Shri Niranjan-Lal Swami aged 33 years, Resident of C/o
Shashi’ STD PCO, Tilak Nagar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,

Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Operator in the Oftice of JCIT, Range - 1, Bikaner.

Madhuri Sarswat D/o Shri Kamal Kishore Saraswat aged about 22 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner,.at present
employ ed as Casual Data Entry Opualox in the Office of ITO (TDS) Bl[\aner.

Shravan Kumar Shankhla S/o Shri Mwlm Ram Shankhla aged about 22 years,
resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, W'nd 2(1), Bikaner, _

Mahendra Singh Parihar S/o Shri Gulab Singh Parihar, aged about 28 years, Shui
Karni Stwa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employcd as Casual Waterman in the Olhee of JCIT, Range — 1, Bikaner.

l\windm Kumar S/o Shri Bhanwar Lnl'd%d '1bout 25 yems Residknt of 169- 3,

Sadul Ganj, Bikaner, at present employed as Casual Waterman in the Office of
ClT Bikaner,

in the office- of Income Tax,




OA No. 518/2011 T

I Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal agd aiout 36 years,
resident of Ward No. 19, Meghwal Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in the Office of ITO (Tech.), Bikaner.

Hari Prakash Suthar S/o Shri Kishan Lal Suthar aged about 31 years; resident of
Near B.D. Kalla House, Daga Mohella, Bikaner, at present employed as Casual
Data Entry Operator in the Office of ITO, Ward 1 (2), Blkaner

o

)

Rajesh Kumar Jhungh S/o0 Shri Champa Lal Jhungh ag«’d about 26 years,
resident of Opp. Nagar Nigam Bhandar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper, in the office of JCIT, Range-1,Bikaner.

4. Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat a»ged 29 years, resident

of Beliind OBC Bank, Chhimpon Ku Mohalla, G.S.Road, Bikaner 334001, at

o present employed as Casual Data Entry Operator in the Office of ITO, Ward 1 (4),
' Bikaner, .

5. . Praveen Sharma S/o Shri Charanjeet;aged 29 years, resident of Ward No, 8, Near
Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present

A employed as Casual Data Entry Operator in the Office of ITO, Suratgarh.

0. Sukhvinder Singh S/o Shri Gurmej Singh aged 29 yearé‘;"reeideut of House No.
145, Jakhad Colony, Near Agrasen Nagar, Srlganganagar at plesent employed as
Casual Waterman in the Office of [TO, Suratgalh :

OA No. 519/2011

1. Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, IChhota Ranisar Bass,
Bikaner — 334001, at present employed as Casual Data Entry Operator in the
Office of CIT (A), Bll\anu S

2. Shiv Kumar Swami S/o Shri Hanuman Das Swami ‘aged aboiut 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in the office of ITO,
~ Ward 1 (3), Bikaner., ' '

3. Jitendra JlumOh S/o Shri Champa _al Jhungh, aged about 33 years, 1e51dent of

«

Opp. Nagar Nigam Bhandar, Kanila' Colony, B1kane1 at present employed as
Casual Sweeper in the Office of CIT, '31kaner :

4. Ram Swaroop Meena S/o Shri Moha_n Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil
Sumadhopur Sikar 332 737, at'present employed as Casual Vva'erman in the
Office of JCIT, Range — 1, Bikaner. . S

'_\/-I‘:

TSR Nnm’xl Kumar Kheriwal S/o Shri § ourja Ram Khednwal aged about 37 years,
o [resldent of 33, Chankaya Nagar, Old $hiv Bari Road, B1l<aner 334 003, at present
employed as Casual Data Entry Operator in the Ofﬁce of ITO (Tech.), Blkaner

W

'_6. ﬁ Raj, ll\um ar Barupal S/0 Shri Dala Ram Barupal, aged 37 years, resident of Ward

3 l .- No. ,19 Meghwal Mohalla, Shriramsar, Bikaner, at present employed as Casual

N

———— Walum w1 in the Olfice’'of ACIT, Circle - 1, Bikaner.

e E .
e . . .
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- OA No. 16/2012
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Yashwant Kumar Rawal S/o Shri BhanwarLal Rawal,
Resident of Village Sarneshwarji, Post Office Mandwa,
Dist.Sirohi, at present employed on the

Post of Casuul Chowkidar in the office of -

Income Ta\POUICL Mount, Abu,Dist. Suohl

OA No. 467/)011

1.

™o

O A No. 483/2011

Tabxsh Anwar son of Shri Anwar Hussain,

Resident of 164, Mohan Nagar-A, BJS Colony .

Jodhpur at present employed as Casual Computer |
Operator in the office of JCIT-I, Jodhpur ‘
Jagdish Singh Rathore soin of Shri Mangu Singh,

Resident of Near Kalka Mandir, Maderna Colony,
Jodhpur at present employcd as C'lsual Computer
Operator, in the office of Income Tdd War-1 (1), Jodhpur.

Rajendra Kumar Parihar son of Shri Om Prakash Parihar,

Resident of Indra Colony, Mahamandir Jodhpur

At present employed as Casual Computer Operator, . ...

In the cffice of Income Tax Ward-I(2) Jodhpur.

Kan]nﬁ a Lal Son of Shri Basti Ram, -
Resident of Gali No.1, Gandhipura, BJS, Jodhpur .-

At preent employed as casual Computer Operator in the office

Of Income Tax Ward-1(3),Judhpur,

Vipul Tandan son of Shri Krishan Kumar Tandon,
Residént of 25/E-29, CHB Jodhpur ai’present
Employed as Casual Computer Operator

In the'oilice of Income Tax Ward-1(3) Jodhpur.

1.

12

Ramesh son of Shri Gopi Lal,
Resident of Gandhi Chowk,Sardar Patel Mar g,
Jalore at present employud as Casual *

Computer Operator in the oftice of lncome Tax
Oiiu,u Jalore.

Raju Ram Mdli son of Sliri Amara, resident of
Behind CI Godown, Jalore at preser:t employed
As Casual Chowkidar in the office oflncome

Tax Ofmex Jalore. ;

Narpat Lal Parihar son of Shri Chhogi Ram,
Resident of Indra Colonyu, Kalapura Shivganj . -
Dist. Suo‘n at present employed as Casual
Chowk :m in t ne office of Income Tax Ofﬁcer

- Sitohi.

A‘; '.-_‘,_theé‘h Chandra son of Shri Magan Lw

"Q‘lmzd%m of Near New Bus btand Gali No 2,
Sitdhi} at present employed as Casual Waterman
“', in the oitice of Income Tax Officer, S 10 1,




OA No. 484/2011

13 -

NEs

Smt.Lalita wife of Shri Himamt Kumar, resident of RS

. Near Old Police Line, Jhupdi Road, Sirohi at present:

employed as Casual Safai Karmachm in the oﬂlce of Incoine
Tax Officer, Sirohi. :

1.

3]

oo

O A No. 4852011

Jitendra Kachawaha son of Shri Mishri Lal - -

Resident of Near Raj Mahal Middle School, .
Ajay Chowk, Jodhpur at present employed as Casual: <=
Computer Operator in the Income Tax Office, Cuclo I Jodhpur '

Deep Singh son of Shri Bhanwar Ssm;:h IR
Resident of Mata Ji Ka Gole Mandir; Maderna Colony, 8
Jodhpur at present employed as Casual Computer * | -0
Operator in the office of' Income qu, Ward- 2(2) Jodhpur.

Ugam Singh son of Shri Chandra Smgh, remdent of
Near Kalka Mandir, Maderna Colony, Jodhpur at -
Present employed as Casual Computer. Operator 1n' :
the office of Income Tax Officer (Tecl*), J odhpur

Kuslml Singh son of Shri Bhanwar Smgh o
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casudl Computer -~ | .

Operator in the office of Income Tax Ofﬁcer (Audit) Jodhpur

x:"\-

I_;'

Daulat son of Shri Suraj, losxdent of ‘
Opp.Mahamandir Railway Station, .am Bag Scheme
Jodhpur at present employed as Casual Peon

in the oftice of Income Tax Ward-1(1)

Jodhpur.

1.

Cord

Praveen Singh son of Shri Madan Singh

Resident of /S Hem Singh Katala, Mahamandir L
Jodhpur at present employed as Casua! Peon in the ofﬁoe o
OfIncoxm Tax, CCIT, Jodhpur,

Mahendra Singh son of Shri Amar Smgh TR T T
Resident of Abaynagar, H.No0.95-A, Niyatavera, Mangm Pungra__
Jodhpur at present employed as Casual Chowkldar in the office "
of Income Tax, CCIT, Jodhpur. : S

Suresh Kumar son of Shri Kishan Chard Samariya.
Resident of Kalal Colony, Gali No.9 :
Inside Nagauri Gate Kila Road, J odhpL.r at plesent
employed on the post of Casual Chowkdiar in Guest

.. House, CCIT Office, Jodhpur. i .

~Satveer Son of Shri Bhanwar Lal, resident of '

., “Blot No.8, Near Central Jail, Keshar 2zg, Ratanada
‘Joahpm at present (.mployod on the post of

C@sm Chowkidar in Guest House, Cl 1T
!Qﬁroo, Jodhpur.
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0A No. 46412011

L Arun Kumar son of Shri Hansxaj )
resident of H.No.35, Prithvipura,
Rastla Road, Jodhpur at present emgloyed

On the post of Peon in Income Tax Office,
P'lOld C Road, Iodhpm

(]

Sqmmh Kuamr son of Shri Tara Chand Chandel -~ -
Resident of Gali No.04, Kalal Colony, Nagauri Gate,
Jodhpur at present employed on the:post of Peon-
in come Tax Office, Paota C Road Jodhpur

RaJu son of late Shri Bhanwar Lal, u,sxdent of H. No 29
Shankar Nagar,Sangariya Fants, -

Jodhpm at present employed on the post of Peon
in lmomc T ax Ottice, Paota C Road Jodhpur,

4. Mahendra Gur ger son of Shn Klshan LalLal =
Resident of Pito No.173, Ist C Road, Paola Jodhpur Income
Tax Colony at present employed on.the post of Peon ™~ -
in Incoxm Tax Office, Paota C Road Jodhpur.

N

Chandra Prakash son of Shri Dev Da_s Rankawat

Resident of Near Gokul Niwas, Uméd Chowk,
Jodhpur at present employed on the post of Peon -
in Incbme Tax Office, Paota C Road Jodhpur ..

6. Deepw Ram son of Shri Raju Ram, u,sxdcnt
Of near Income Tax Department, Baloira,
Distt. Barmer at present employed orithe
Post of Peon/Computer Works in the .
Office of Income Tax Officer, Balou‘al,lDistt.Barmexj.

OA No. 465/2011 e

L. Gopal Lal Prajapt, son of Shri Kana Ram,
Resident of Om Colony, Gangwa Roaa S
Makrana, Dist.Nagaur at present employed S
As Casual Computer Operator in the office S
Oof Income Tax Otﬁcer (DDO), Makamna Distt. Nagaur

3 Anandi Lal Sann sons of Shri Hardeen Ram,
Resident of Near Trimurti Mandir, |
Jhaira Talab, Makrana, Distt. Nagaur *; -

at present employed as Casual Computer Operator in the ofﬁce
Of Income Tax Officer (DDO), Makarana Distt. Nag,aur '

Lo

Tikam Chand Sen son of Shri Gordhau Lal-
Remdent of Gangn Chowk Mithri,

'.\plesent employed as Casual Peon .
i ffice of Income Tax Officer (DDO),

gt

bl




15

: -

|5

" Hukum Chand Sain son of Shi Gordhan Lal,
Resuicnt of Gangri Chowk, Mithri,, Tehsil Nawa Clty,
Dist. Nagaur at present employed as Cwual

Chowkidar n the office of Income Tax Officer (DDO) S
Makarana, Dist.Nagaur.

" 0A No.466/2011

1. Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohlyon Ka Chowl:, Nagaur, at present employed as Casual
Coraputer Operator in the office of [m ome Tax Officer, Nagaur. .

2. Salyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 yeurs, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurved1c MG Road, Nagaur, at
present employed as Casual Computor Operator in the office of Income Tax
officer, Nagaur.

3. Nitesh Toawat S/o Shri Narendxa Kumar Tolawat, aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Cnowk, Nagaur, at present employed as

\\; Casual Computer Operator in the osfice of Income Tax Officer, Nagaur.
4, Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
P Kalandrapura, Tehsil Devli, District Tonk, at present employed. as Casual
Chowkidar in the office of Income T'ax Officer, Nagaur.
o 5. Laxman Singh S/o Shri Ram Dev,” aged about 25 years, R/o Kasaiwara,

Nakash Gate, Nagaur at present employed as Casual Chowkldar in the office
of Income Tax Ofﬁcel Nagaur.

OA No.467/2011

1. Chandra Prakash S/o Shri Rameshwar Lal Ramawat ahged about 24 years,
R/o Azad Chowk, Ramawat Streei, Barmer, at present employed as Casual
Computer Operator in the office of Income Tax Officer (DI>O}, Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 25 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, at present
emplcyed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
3. Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present eraployed as Casual Peon in the office of
Income Tax Officer, Ward-1I (), CIT 1%, Jodhpur.
4. Smt. Lalita W/o Shri Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casuel Pecn in the
oftice of Income Tax Ol‘liocrs (TDS-1) (DDO), Jodhpur, .

[

" OA No.468/203 1

1. Inder Singh Chauhan S/o shri Babu Singh Chauhan, aged about 31 years, R/o
Maduana Colony, Near Kalka Mata Mandir, Jodhpur At presetit employed as

Casual Labour (Peon) in the office of [TO TDS-I, Jodbpur, * . .. '
Pradeep Singh S/o shri Sawai Singh, ‘R/o Sadar Bazar, Dhan Mandj, Jodhpur

- at present employed as Casual Labour (Peon) in-: the ofﬁce of ITO TDS-II,
Jodhpur.

Anrav Dan Charan Sfo Bhanwar Dan, aged about 28 vears, R/o
sy, Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at present employed as
AN Casual Labour (Peon) in the office of ITO TDS-I, Jodhpur.

'Aa\ ’Qlamahl D/o Shri Bali Singh, aged about 24 years; R/o Nathu Ka Nolira,
Kubien Ka Bas, Umed Chowl\, Jodhpur at present employed as Casual
QOmpum Operator in the office of Asstt. Commissioner ot Inco me Tax -
)2;, JDS-11, Jodhpur.

0y )4-\ ) I ) z
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(By Advocate Mr. JK Mishra in all the above q&:-;es)

Versus

1. Union of India through Secretary, Ccnual Board of Direct Taxes Mmlstry of
Finance, Government of India, North Blcc&, New Delhi,

2. The Principal Chiet Controller of Ace-)unts (Pr. CCA) Central BOEIld of Direct
Taxes, New Delhi,
3. Chief Commissioner of Income Tax (ZCA), C.R. Bu11d1ng, otdtutf Clrcle B.D.

Road, Jaipur.

Pensions, Department of Personnel and Training, North Block New Delhi-110 001.
5. Chief Commlmener of Income Tax, Paota C Road Jodhpur—II Jodhpur

Respondents

By Advocate Mx Varun Gupta for R [to 3 & 5 and Advocate Mr Vinit Mathur, ASGI
with Ankur M 1hur for R.4) .

OA N0.386/2011

‘

H.No.8, Baldev Nagar, Mata Ji Ka-Than Road, Mangra Poonjla, Mandore,
Jodhpur, at present employed on the ; ,Jost of Peon in the ofﬁce of Commissioner
of Income Tax-Il, Jodhpur.

2. Deepal\ Parihar S/o Shri Dhanraj Pauhar, aged about 23 yeaxs ‘Rlo Mahyon
Ki Dhani, Pipar Road, Jodhpur, at présent employed on the pos of Peon, in the
office of Assistant Commissioner of* Income Tax (HQ), O/o Von*rmasmner of
Income Tax-11, Jodhpur.

3. Purkh Das S/o Shri Dhan Das, aged about 32 years R/o Vlllage ijwanya
Via Timwari, Tehsil Osian, District Jod! apur, at present employed on the post of
Peon, 'in the office of Income Tax Otficer, Waurd-3 (4), Jodhpur, -

4, Prem Prakash Sahu S/o Shri Poona'Ram Chaudhary, aged about 23 years, R/o -

Income Tax Colony, Mandore Road, Jodhpur, at present employed ‘on the post
of Peon, in the office of Income Tax Olficer, Ward-1 (2), Jedipur,.

OA No.387/2011

1. Jaideep Solanki S/o Shri Nirmal Solanki, aged about 30 years, R/o “Mohan
Villa”, Opp.* Goiul Niwas, Umed Chowk, Jodhpur, at present employed on
the post of Computer Operator, in the office of Income Tax Officer, Ward-
s 3(1}, Jodhpur.
L e 2. Bhavsani Singh S/o Shri Kuku Slngh aged about 27 years, R/o D.S. Colony,
Near Medical College, Jodhpur, at present employed on the post of Computer
Operator, in the oflice of Commissioner of Income Tax-1I, Jodhpur.
Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary; sgcd about 24

(8 )

years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employgd -

on the post of Computer Operator;’n the ofhce of Addl Conmnssmner of

Inco:me Tax, Range-3, Jodhpur. ,
4, Rakesh Puri S/o Shri Govind Puri, aged about 23 yeaxs R/o Mata Ji Ka Than,
L Mangra Poonjla, Mandore, Jodhpur at present employed on the post of
e Comy uu Operator, in the office or Assmtant Commlssmner o; Inr‘ome Tax,

R TR Circ:e-3, Jdohpur.

' 2™ Smendm Bhati S/o Shri Kishori La 5 ag,ed about 34 yea s, K/ o Sireet on
i et 3| \j““ ’\‘Infront ot ShlV Mandu R'uunada Jodhpur, at present employed on ihe post of

4. The Sec1eta1y to Govt. of India, Mlnlstry of Personnel Pubhc Gnevances and -

L. Aml l\unnu Solanki S/o Shri Bhanwcu Lal Solanki, aged about 26 years, R/o o




e

s LRET
6. Shankar Lal Parmar-S/o Late Shri Mana Rarn; aééd aboilf 3”‘3‘)» a3, resident of

Clo Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwas‘ya Todhpur at

present employed on the post of Computer Opelator in the of: ice’of Income
Tax Officer, Ward-3(4), Jodhpur.’ o

S AR

FLRg!

- :
(By Advocate Mr. JK Mishra in all the cases)

S

g v e S
N R U

o

Versus

AT

1. Union of India through Secretary, entral Board of D1rect Taxes, Mmlstry of
Finance, Government of India, North Block, New Delhi.", ;

2. The Principal Chief Controlloer of Accounts (Pr CCA), Central Bozud of Direct
Taxes, New Dehi.

3. Chief Commissioner of Income Tax (CCA), C. R Bulldmg, Statute Circle, B.D.
Road, Jaipur.

4. The Sccretury to Govt. of India, Ministry of Personnel, Publlc Grievances and
Pensions, Department of Personnel and Txammg, Noxth Block New Delhi-110

\\Fzg 001.

(By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr V1n1t Mathur ASGI W1th
‘nkm Mathur for R. 4)

A OA No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon- ka—MohullaJ
Napasar, Bikaner at present : , o
Employed as Casual Chowkidar, in the cffice Sy
Of Assistant Commissioner ot Income, T”xx
(Central), Bikaner.

138

Mohd. Umar S/o Shri Anwar Ali, R/o 1clyeon-k'1-Mohulla, .
Near School No.9, Fad Bazar, Bikaner

At pxesmt employed as Casual Waterman

In the office of Assistant Commissioner )f

Income Tad (Central), Bikaner.

(By Advocate Mr, JK Mishra)
Vs

1. Union of India through Secretary, Centtal Board of Direct Taxes, Ministry of
Finance, Governmént of India, North Bloek, New Delhi. .

2. The Principal-Chief Controller of Accounts (Pr. CCA) Central Bomd of Direct
Taxes, New Delhi. .

3. Chief Commissioner of Income Tax (CCA), C.R. Buxldmg, Statuto Clrcle B.D.

Road, Jaipur.
-~ 4. The Secrelary to Govt. of India, Mlmntry of Personnel Pubhc Guevances and
| Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

Assistant Commissioner of Income Tax (Central) Ayakar Bhavan Ram Bazar,
Blkaner ' '

W

_(By: ‘Advoeate Mr. Varun Gupta for R lto 3&5 ﬂnd Advocate Mr Vlnl* Matnm ASGI
\ uh Ankur Mu bur for R.4) ‘

i =
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L. Gopal Kasar S/o Shri Panna Lal Kasara,
At present employed as Casual Computer Operator,
In the ofiice of DCIT, C.C.1, Udaipur O/o the JCIT -
Central Range, Udaipur.

o

Mukesh Gayri S/o Shri Vardi Chander Gayri, .
At present employed as Casual Computer Operator - -

- In the office of ACIT, CC.2 Udaipur O/o the JCIT, -
Central Range, Udaipur.

(V%)

Harish Lal\shkax S/o Shri Labh Chand Lekshkar,
At present employed as casual Computer Operator
In the otfice of JCIT, Central Range, Udaipur.

4, Miss.Priyanka Soni D/o Shri Arunji Swarnkar,
At present employed as casual Coznpute‘i"Operator
In the office of JCIT, Central Range, Udaipur.

5. Moti Lal Dangi S/o Shri Puraji Dam,i
At present employed as Casual Peon in the
Office of' JCIT, Central Range, Udaipur.

6. Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur.

QA No. 173/2012

1. Pushkar Lal Dangi S/oShri Udai Lal Dangi,
At present employed as Casual Driver
In the office of DDIT, 1nv.l, Udaipur
“0/o the AddL DIT, Inv.Udaipur,

[

Balu Rara Dangi S/o Shri Ram Lal Dangi,-

At present employed as Casual Peon, -~

In the otiice of DDIT, Inv.2. Udaipur O/o the Addl. DIT
Inv.Udaipur.

3. Vijay Lohar S/o Kishan Lal Johar,
At prescini employed as Casual Peon, in the office of
the AddL.DIT, Inv. Udaipur.

4. Poonan: -“hand Meena S/o Shri Naraya:Lal Meena
At preserit employed as Casual Peon,
In the oftice of DDIT, Inv.2 T‘dalpux O/o the AddL.DIT
Inv. Udamm

5, Smt.Sush:la Bai Sonawat W/o Shyam l.al Sonawat,
e mgAt present emp loyed as Casual Sweper,
5?‘,; he off ce of AddLDIT, Inv.Udaipur. -

I\amlesh Verma S/o lat Shri N.L.Verma,
At puscnl unploycd as Casual Compu or Operalor




N

7. Yashwant Joshi S/o Late Shri Mohan Lalji Joshi, ... . .7 .
At présent employed as Casual Computer Operator, -
In theroflice of DDIT, Inv.2. Udalpur O/o the Addl DIT 7
Inv.Udaipur. T

(By Advocate Mr. JK Mishra in all the above cases)_

Vs.

1

1. Union of India through Secretary, Central Board of —Dlrect Ta\es Muustry of
Finance, Government of India, North Block, New Delhi. . -
2. The Principal Chief Controller of Accounts (Pr. CCA) Central Board of Direct
Taxes, New Delhi.
Chief Commissioner of Income Tax (C CA) C R Bulldmg, Statute Circle, B.D.
Road, Jaipur. ;
4. The Secretary to Govt. of India, Ministry of Personnel Pubhc Gmevances and
Pensions, Department of Personnel and Training, North Block New Delhi-110 001.
5. Joint Commissioner of Income Tax (Central Range) 3' ﬂoor, Mumal Towers,
_ \;—;  16,Saheli Marg, Udaipur.

S

st

W

6. S
(By Advocate Mr. Varun Gupta for R 1to 3 & 5. R
Plone for R.4)
-
s A
ORUDER
Per: B K Sinha, Administrative Member
i These  applications  have  been dlrected ' against' the order
No.F/Mo/CCIT/JPR/AJALCIT (Hars) /2011-12/710 dated 31/5/2011 of the third
¢ |
' respondent [A1] and OM No. 49011/31/2008 Estt© dated 12 9 2008 of 4% respondent |
[A2]. As these have the same cause of action, _afl the applications are disposed of by this 'I
' l
common order. '\
—~ 7 '
! Reliefs sought for:
“(i) That the applicants may be permitted to peruse’thisl joirrt application on
behalf of five applicants under Rule 4(5 ) of CAT Procedure Rules, 1987 '
o (ii) That impugned order dated 31 5.2011 (Annexure A1} lssued by 3
RS respondent may be declared /Ilegal cnd the same may be quashed The

respondents may be directed to make payment to the applicant @ 1/30" of the
pay at the minimum of the time scale v}’ pay of the Group D staj plus dearness . -
allowances i.e, Rs. 292%per day as basic pay w.e.f. 17.2008 and applicants
, allowed with all consequential benefiis:including the due arrears thereof, The -
=, OM dated 12.9.2008 [Annexure.A2) may be ordered to be modified
/4 Joionty & ~Ngccordingly. .

[
Ao
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—7 9/ (iii) That any other direction or orders may be passed in favour of the

SR applicants, which may be deemed just'and proper under the facts and
circumstances of this case in the interest of justice.

(iv) That the costs of this application may be awarded.” - - -

2. All these OAs have been accombanied by Rule 4(5) Application for filing the joint

application. These have been allowed.

Cuse of the appiicants

3. The case of the applicants in brief is that the applicants were initially engaged as
. daily wage casual workers to work as casual computer operator/peon etc. on the dates
mentioned against their names in Income Tax office along with their educational

qualification as per the chart below:

'0ANo. | Name of applicant(s) ! Educational | Date from working
[ I B ! gualification® | =
l“'OA 531/2011 . Abdul Kadar VA ©11.9.2004
; Ajit Singh Chauhan BA . 1.4.2005
I “*. Bhunveshwar Paneri i BA ' 15.4.2002
| ' Dinesh Jain B.Com | 12.5.2002
i HialalDangi 1 | 7th 1.5.2007
. OA530/2011 . Nagaraj Meena MA 11.5.2004
| * Narayan Lal Dangi 74 2.2,2010
E " Narbada Shankar Menariya 8th 1.5.2003
~Narendra Bhatnagar BA 1.7.2007
: __ ‘Narendra Purbia 11th ] .22.9.2005
' 0A529/2011 | Vikram Arya gh . 1.10.2007
) | Ramesh Kumawat BA - 2.5.2002
! Prakash Harijan 7th o] 4.2.2002
- t Iswar Lal Prajapat . BA ©11.8.2005
| Amba Lal Meena s 2.1.2004
OA532/2011 | Manish Rawat : B.Com 1.2.2004
i Manohar Singh Meena A g 24.11.2010 .
i Padmesh Sharma N MA : 1.9.2007
| Praveen Sandhaya BA | 21,10.2005
; Pushkar Choudhary BA 1.4.2004
| Vijay Singh Chouhan gt 24.11.2001
. Vinod Kumar Chouhan 7 1.10.2001
" Yogesh Meena oth , 10.6.2002
_ Kishan Lal Meghwal x o 7.6.2005
_Mukta Sharma 3 BAOR - 11.10.2007
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| OA534/2011 i Naresh Menaria BA 1,7.2007
. Pankaj Joshi BA 1.3.2007
| Prashant Singh Ranawat MA 1.10.2001
! Rekha Gehlot ' 4" 1.5.2007
i " Rugesh Dangi 8th 1.1.2005
0OA 535/2011 » Teji Lal Meena gh 27.5.2011
! : Tilkesh Soni MA 1.7.2007
i ; Yashwant Purohit BA 1.2.2004 .
! ! Niranjan Nath Bth 13.7.2001
fi  Dinesh Harijan 20.12.2004
‘ o ! Kishan Lal Dangi - 9th  ~ 1.7.2006
0A 536/2011 i Ravi Shankar Bagoria BAlind . - 5.12.2008
| | Sashi Kala Gari Saksar, 5.6.2002
| " Vishram Bairwa 112 2.3.2002
| Bajrangi Yadav g 6/2004
" Mahendra Singh Rathore 12th 12.4.2006
"0A537/2011 . Sohan Lal Dangi g™ 1.7.2007
N . Sonali Patwa MBA 10.1.2005
i - Sonu Chouhan gt 1.8.2005
: ! Vardi Chand Dangi 5h 5.6.2002
.. _._ . VvashaMehta MA MBA 20.3.2004
| OA 538/2011 | Jai Singh Sarangdevot BA - -~ 1.6.2002
A  Jaswant Singh 16.6.2008
! i Kamilesh Kumawat 21,6,1999
| Kanhiya Lal Dangi ] 6.11.1995
.| KishoreKumar Yadav | 1.4.1995
i‘éA?ss'z{/zon : Kuldeep Singh 1.2.2005
; ; Mahesh Chandra Kulambi BA 1.6,2002
| Mahesh Nagda MA 16:2002
| Manish Sanadhya BA 1.3.2008
" Manisha Sharma MA 154.2002
 0A'540/2011 ! Rajesh Rathod (Sunil) gth 1.1,2001
. Rajmal Mali 10th 4.4,2008
, Smt.Geeta Bai Soksar 1.4.95
; Sohan Lal Meena 7th 20.12.2004
Sunil Sukhwal 1112.2006
| OA 541/2011 Ambalal Gameti 70 25.11.2004
Deepak Dangi oo e )17.3.2007
i Dharmendra Kumawat DipEngg. - . 1 5,1,2004
; Gopal Dangi 1oth 7.7.2007
™ | Jumme Khan Pathan zh . 1.6,2006
OA 542/2011 | Devilal BAPGDCA - | 1.7.2009
| Poonam Chand 12" 30.5.2002
I Ashok Kumar Sharma MA B.Ed 19.11.2009
.S .bBarmaMeena oth 16.5.2011
OA 560/2011 | Gaurav Sharma MA Nov.2007
' i " Manish Sharma B.Sc (Maths) | Nov.2007
i 8th :
! Bhanwar Lal Mund Aug, 2004
| OA 498/2011 i Sanjay Kumar Kumar BA 27.10.2006
| ! Sarwan Kumar G .| 30.4.2007
| Dinesh Teji MALLB- =%~ | 1.8.2003 .
| Suresh Kumar BA | 1.7.2006.
_ | Harisingh 5th

]

1.4:2004
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i QU f 0A 499/2011 ; Rajendra Gurjar gt 14.8.97
;5 : ‘ Hansraj 8th 3.3.200%
! + Gautam Samariya g" 5.12.2001
e * Narendra Singh_ o 10th 1,5.2007
| : OA 500/2011 Shailendra Shankhala MA 14.5.19y7
K j  Alok Vyas BA . 18.9.2001
| | Gulab BA 5.12.2001
’ o 1 Amlt Pandit MA 3.7.9002
[ OA501/2011 | Lal Chand Nath BA 65,2002
‘ ‘ | Amar Singh g* 16.10.200¢
| ! | Iswar Sharma 10" 3.3.2003
T * Sharwan Bhati gth L 13.8.2007
| G l@litKumar BA 12.5.2008
E _ i OA 502/2011 | Lalit Gehlot gt 3.9.200"
- ; ' Tulsi Ram g" 2.5.200%
" ' Sharwan Vyas MA 23,2003
| . Smt.Bhanwari Devi gt 17.5.2000
: ' Kailash Kumar Chawariya 12" 1.1.11946
S . Dinesh Vaishnav 10th 13.4.2009
ll '0A 511/2011 | Vinod Godara BA Oct2003
; ~ Ramesh Soni B.Com-ll Yr 20.2.20006
| | Randhir Kumar BA 14.10.2008
I v Subhash Chander MA April 2002
| " Sohan Singh _|10th 1512007
N ' 0A512/2011  Mohd Ifran | 9t 25.2.2200s
g © Vikram ’ o 22.2.2008
‘ - i Ratan Lal o July, 20Uz
‘_, L iKishore o July, 2002
; OA 517/2011 * Vimal Kumar Swami MA 1.12,2005
! " Krishan Kumar Kansara 12" 1.1.2007
o ': - Madhuri Sarswat BA 1.8.2008
: ; | Shravan Kumar Shankhla BA 1.2.2007 -
P } . Mahender Singh Parihar g™ L9z, 2007
. P _i Ravindra Kumar 8th 1.1.2005
| 0A518/2011 i Sharwan Kumar Meghwal gh 1.4.2002
; . Hari Prakash Suthar 8.Com 11.12,2003
i Rajesh Kumar Jhungh sth 3.3.2003
Mahender Kumar Ramawat MA 3.12. Z_Lu.,
. Praveen Sharma B
* Sukhvinder Singh 12th
0A519/‘20'11— Kamal Kishore Swami B.Com 24.9.2001
; . Shiv Kuamr Swami BA. 1.5.200%
! ' Jitendra Jhungh 5% 7.4.1998
! | Ram Swaroop Meena 7t 13.9.2001
" i Nirmal Kumar Kheriwal MA 8.10.2001
. ! RajKumarBarupal BA 142008
 OA 523/ 011 Jitendra Smgh Rajput BA 30,12, 2010
| | Jitender Sharma BAILITI 24.8.2009
| | Ratan Lal Sen M.Com 2.12.2002
, Vishal Kumar Modi BA 29.3.200%
AbdulQadic BA-l 13,1G:20C5

a4

- ‘ﬁ\\
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| 0A5242011 | Raj Kumar Mali - B.Com(U/S) | 24.8.2005 0
‘ | Bharat Kumar Modi Dip.in Inf.Tech | 22.5.2010
| BSCIT R
Gaurav Chouhan Hr.Sc. 14.3.2011
Pushpkant Sharma 2.1.2002
OA 16/2012 Yashwant Kumar Rawal 10% . 1.10.2008
1 0A77/2012 Ram Sagar Meena 10" 1.6.2006
0A 91/2012 | Gauri Shankar gh 1.1.2002
. iMohd.Umar ) o Aug. 2007
0A 172/2012 | Gopal Kasara MA DLL 21.2.2002
Mukesh Gayri M.Com.BEd 18.6.2002
* Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed | Nov.2008
Moti Lal Dangi 7" Jan.2002
o Roop Lal Dangi 8th April 2002
0A 173/2012 Pushkar Lal Dangi 10" 1.6.2006
Balu Ram Dangi 12th 6.6.2007
o | | Vijay Lohar | BAY 1.4.2008
- | Poonam Chand Meena Sth 5.6.2007
Smt.Sushila Bai Sonawat semil 1.7.2005
a Kamlesh Verma 8.Com Aug.2007
- ) 'Yashwant Joshi MADIpComputer | 8,6.2009
o 0A 386/2011 | Anil Kumar Solanki BAIl 27.6.2002
% Deepak Parihar BA 6.8.2007
i Purkh Das BA Ist 20.12.2002
| prem Prakash Sahu - BA. . 24.7.2007
' OA 387/2011 Jaideep Solanki BA 18.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA 26.6.2008
Rakesh Puri 12" 6.8.2007
Surendra Bhati BA 4.8.1999
. |shankarlalParmar MA | 18.2.2002
| OA 482/2011 Tabish Anwar 12" | 18.6.2007
Jagdish Singh Rathore BA 1.4.2003
Rajendra Kumar Parihar BA 6.7.2002
Kanhaiya Lal BA 21.8.2004
Vipul Tandan 5.10.2006
BA .
Ramesh MA 1.11.2007
Raju Ram Mali 5th . | 1.4.2009 .
Narpat Lal Parihar 9th.. | 1.2.2003
Hitesh Chandra 9th 1.1.2003 .
smt.Lalita 9 th 25.8.2003
Jitendra Kachawaha BA -1 15.10.2002
Deep Singh BA 4.9.2002
Ugam Singh BA 25.11.2002
Kushal Singh BA 25.10.2002
- Daulat 8th 23.11.2006 B
OA 485/2011 Praveen Singh 12 th 1,40.2002
Mahendra Singh 8th 15.5.1997
Suresh Kumar 8 th 112.2008
\ Satveer 8 th | 21.6.2007

——
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0A 464/2011 ~ Arun Kumar 8th 1.5.1996
© Santhosh Kumar 8 th 7.12.2007
* Raju 5th 1 26.5.1897
“Mahendra Gurger ‘ 8 th 6.8.1997
‘Chandra Prakash BA Pass 1.5.2002
o _ DeepaRam ~ | BAPass Sept. 2007
. OA 465/2011 Gopal Lal Prajapat 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass | Jan 2008
Tikam Chand Sen 10 th pass 18.2.2003
' ~ Hukam Chand Sainj ) 12 th pass 22.7.2007
OA 466/2011 Manoj Kumar Bora | Notindicated | 15.3.2002
M.Com
Satyanarayan Kansara M.Com August, 2005
Nitesh Tolawat ‘ 8 th -Dec. 2006
Narendra Meena i 10th 9.1(5.2007
' Laxman Singh ’ 16.10.2009
0A 467/2011 Chandra Prakash Not  [24.8.2009
mentioned
— Bhanwar Lal Chaudhary .do. 28.2.2005
Lalit 10" pass | &.1.2008
Smt. Lalita | 12%pass | 12.4.2004
OA 468/2011 Inder Singh Chauhan 12 th 13.1.2000
Pradeep Singh 8th 19.3.2008
Amrav Dan Charan BA 8.1.2002
‘Manisha ‘ | BA 10.7.2008
4, The applicants contend that they were engaged on daily wages they have been

primarily performing auxiliary office duties from time to time as per the orders of their
officials in charge on full time duty of eight kours a day. There is nic difference between
the nature of work entrusted to them and that being performed by the regular

loyees which they have discharged to the full satisfaction of the respondents, The
N

X

a\\§9 refer to OM No. 49014/2/8@3 Estt.(C) dated 7.6.1988 of the respondent
AN

: -é\rtmesz-'”'i[-‘/}f&] which inter alia provides that where the nature of work entrusted to
il .

I

fa ! a

Jode B L o .
/’a@vgykers and regular employees is the same the casual warkers may be paid

mte of /30" of the pay of the mitimum relevant pay scale ple dearness
allc;wance for work of eight hours a day. ‘Where the work being done by the casual
workers is g‘iﬁerer;t from the work done by a regular employee the cas'l?'a\l Workers may
be paid only' it'h‘e'minimum wage\‘; notified by the Ministry of LaboLJr -or the State

Government/Union Territory Administration. whichever is higher as per the minimum




wages Act, 1948. Where a Department is already paying daily wages at a higher rate

the practice isAt‘o be” continued with the.a;pproval of its Financiai A(_'_'\_,';sor. The casual
workers are to be paid weekly off after sn days of‘ continuous work.. The DoPT issued
another circular dated 10.9.1993 relatiﬁbg to the grant of temporary status and
regularization of casual workers under the directives of the Principal Bench of CAT dated

16" Feb. 1990 in the case of Rajkamal and others Vs. Uol. [A4]. Tyhe guidelines dated
7.6..1988 would continue‘to.hold good simul'taneously. Accordingly the applicants were

being paid wages at the rate of 1/30" of tthe minimum of pa'y p[us DA and it has been

\y-  periodically rgvised. The guidelines of th{é.'boPT for merger 6f-t.he 5:0% of the DA with
bxa:sic pay davte.d 31.5.2004 have also been putinto effect‘in respect of the applicants.

~

N [A5]. In sum and substance by the time we reach 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants arises from the fact that the :r“éspondept No.3
issued an order vide his order dated 31.5.‘265‘1 [A1] that the rgcomfﬁendétions of the 6™
Pay Commission are applicable,only to the Casual Labourers conferred v;/i'fh temporary
status and are not a‘p’pli'c.abie to the casual vvg(kers without tempora{y}?tzva:tus. The same
order withdraws the earlier ofder‘sﬁand dire‘cis that the applicants be paid at the rate of
Rs. 164/- per aay where the nature of the wok of casual workers is the same as that of

employees. The applicants have come to this Tribunal against the afore order

A ,,cgl\\garhed counsel for the applicants contends that the impugned order is based
i .f:;. AR 5 \\\ . . :

: _fu'thi-a dfret%:?&e from the Ministry of Personnel Public Grievances and Pension vide its
TS Tx !; .

Tyt

o

G H . o .
M dated:12.9.2008 that the 6™ Pay Commission recommendations is only applicable to
s’ll ' .
7

t

stal workars with temporary status. The learned counsel for the applicants has

argued that the applicants were doing the same work as the i'éi'zqiéF workers and

r.continued to do so. The 6" Pay Commissior: Report does not exclude them specifically
.,{\\\

\

\ ' .
and had it been so it would have amounted to drawing distinction between the same

o . 25 _ 2
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Lo
categories of workers violative of Articles 14 and 21 of the Co_pstifutéon. They are being
treated as separate classes without there-being any intelligent differentia, amongst the
same. The applicants ihave aiso referred to the case of Surinder Singii Vrs. Union of

India AIR 1986 SC 584 and contend that the matter is no longer integra with the passing

of the afore mentioned judgment.

Case of the respondents

6. The counsel for the respondents :.‘;has fully contested the OA. 4The principal
argument !o:f‘izhe respondents is that DoPT OM dated 10.9.1993 [AS[ was issued in
pursuance of'jgdgme_r_\t_ of Principal Bench {of CAT dated 16.2.1990 t’o‘“érént temporary ‘
status and regularization to those casual _!;_abour who were employed at that point gf
time and had rendered one ye.ar of continuous service in Central Government offices
other than in the Departments of Telecom, post and 'Réi:ﬁ/""\/éys.“' The DoPT had
subsequently issued a clgrification vide C)iVI No0.40011/6/2002-Estt© dated 6.6.2002
clarifying that ;he-schéme re/ati‘ng to the g,"f'ant of temporary scheme as ger order dated
10-09-1993 s not an ongoing schehe butA?.‘.‘ather one one time dispen;aiion to those
who had been given temporary status on c_-ompletion of 240 days of wor_!: cr 206 days in
case of officejs‘ having 5 days week. It waé further clarified that ;jhose Who had been
granted temp—.c:.‘rary status would not be st:ripped of the same but the those who have

joined the semvice on a subsequent date canr.ot seek to derive adva{j;age of this order

for grant of temporary status . The nature of work of these employee_s'is aifferent and
g y N < t !

o

as such they are being given wages at the‘h}ghest of the minimum wages at Rs. 164/-

ih

1y g}‘ﬁd and the corresponding Grade, Pay recommended by the 6" Central Pay
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Facts in issue:

7. After having gone through the p.{éadings of the parties and listen to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants have been performing the same nature of
duties as the regular emplbyees?

(i) Whether the reduction of weges as has been ordered vide the impugned
order [A1], violates Article 14 and 21?

(iii)  What relief(s) if any could be granted to the applicants?

Findings

\\j‘}: Whether the applicants have been performing the same nature of duties as the regular
™ employees? '

\ _ ' ‘ . - . .
& The recruitment of casual workers and persons on daily wages was reviewed in

-~

the year 1998 on the basis of which the De:i)artment of Personnel and Training, Ministry
of Personnel Public érievances and Pensivé"ns, issued OM No. 49é14/é/86-Estt© dated
7" June, 1988. This OM started by recogﬁizing that persons on daily wages should not
be recruited. for work of regular nature but only for work which is casual, ‘seasonal or

mtermlttent by nature for which regular pasts cannot be created. The OM further

Where the nature of work f>‘}1trusted to the casual workers and regular
employees is the same, th_ casual workers may be paid at the rate of
1/30™ of the pay at the ininimum of the relevant pay scale plus
dearness allowance for work of 8 hours a day.

In cases where the work done by a casual worker is different from the
- work done by a regular employee, the casual worker may be paid only
o . the minimum wages notified by the Ministry of Labour or the State
Government/Union Territoiy Administration, whichever is higher, as per
the minimum Wages Act, 1¢48. However, if a Department is already
paying daily wages at a kigher rate, the practicz could be continued
with the approval of its Finaricial Adviser. - i
(ix) Where work of more than one type is to be performed through the year
_but each type of work does not justify a separate regular employees, a
' B . multifunctional post may be created for handling those items of work
with the concurrence of the Ministry of Finance.
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9. In the year 1993 the Principal Bench ",:af Central Administrative Tribunal delivered
a judgment on 16.2.1990 in the case of Rdfkamal and others Vs. Union of India and

others (1990) 13 -ATC 478 therein it issued'.‘ft:ertain directions to the Gowvt. of India, as

under:

“29. /n the //ght of the foregomg the application is d/sposed of Wlth the
follo wmg f/nd/ngs orders and d/rectr 2S¢ i

(i) We hold that the present practlce and procedure fallovi/ed ny different
m/n/strres/departments and’ the offices under them in the matter of
engagement d/sengagement ‘und regularization of casual labourers on
the basis of their separate strength of staff results in inequalities and
mjust/ce The Government of India, except the Ministry of Railways,
should be treated as a smgle unit in the conte,vt of ngagement and
regularization of casual /abourers, 4
(ii) The impugned orders datéed 12th October, 1989 passed by thé
respondents, are set aside anq quashed.
(iii)  The respondents are directed:to continue the services of the applicants
as casual laborers in the regular vacancies in the post of Greup D arising
in the Ministry of Food and éivil Supplies and its offices at Delhi and to
LOﬂSIdBI’ their regularization i in such vacancies;
(iv) In case, ‘no vacancies exist in the Ministry of Food and Civil Supplies and
its offices, they should be ad,usted against the vacanc'es of Group D
staff, in other m/nlstr/es/depa tments/attached/subo*dmute offices for
appointment in accordance with the scheme directéed to be r‘repared as
mentioned in paragraph 21 dbove,
{(v) The respondents are directzd not to induct fresh recruits as casual
f’lbourers through Employment Exchange or otherw;se, overlooking the
ueferentlal claims of the appl/cants, and 5

‘ 7ne emoluments to be g/ven to the applicants till their regularlzatlon
should be strictly.in, accordance with the orders and, mszructlans issued
b y the Department of Personnel and Training. After their regulanzatlon,
they shall be paid the same pay and allowances as regular employees
belongmg to the Group D category
The interim order passed : on December 11 1989 and continued
t.7ereafter directing the respondents that the status quo as regard the
continuance of all the fo .II‘ applicants as _ casuul Iabourers, be
maintained is made absolute: :

10. Even af:ter the issue of the afore sai%ﬂEOM as it would appear from paragraph 2

that the recruitment of casual vvarkers wéuld continue as containéd in OM dated
7.6.1988. Oni31.5.zoo4 the DOPT issued é’;?irevised OM vide No 49014/5/2004-Estt©

directing merge. of 50% of the Dearness Al Icwance with basic payi computatlon of

daily rates of w.é;ges of casual labourer as und,er:




11.

%5
“The unders:gn edis dlrectea to say that references have been
received from various quarters seekmg clarification whether 50% of
Dearness Allowance merged w:th,,bas:c pay to Central Government
employees w.e.f. 1.4.2004 vide Mihistry of Finance, Department of
Expenditure OM No.105/1/104-IC dated Ist March, 2004 wouid be

admissible to casual labourers for the purpose of comnutuuuu of
their daily rates of wages.

The matter has been coiisidered in consultation with the
Mm/,,try of Finance and it has been: aec:ded that 50% of the Dearness
Allowance merged with the basic pay will be admissible to casual
labourers with temporary status dnd also to casuai emplc») ¢es who
are entltled to daily rate of wages w:th reference to the minimum of
the pay scale for corresponding :eqular Group D official w.e.f Ist
April, 2004 for the purpose of cecmputation of their daily rates of
wage‘; The casual labourers entlthld to daily wages not linked to the
minimum of the pay scale plus Dearness Allowance for correspondlng
Group D employees or casual worqu_s/contmgent employees engaged
on part time basis shall not be entitled to the above benefit.

This issues in concurrence w:lh Department of Expe"a’..u’e [
U0 No.105/1/2004-IC dated 19" May, 2004.”

On the basis of the above circuldr the respondent No.5 issued OM dated

9.7A.2007, the relevant part of which reads as Jollows:

“In accordance with the instructios ~<a1d down in the Deaartmm* :of
Personnel & Training Om No.49014,2/86-Estt© dated 7.6. 1988 read
with DOPT Circular No.49014/5/20p4 dated 31/5/2004, sanction is
hereby accorded to the payment oj" cbsual workers paid on daily wage
basis, where nature of work is the smre a that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Group D staff plus Dearness 3dy plus dearness alluwmces, ie.,
1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 1109.25/1338.75 ie., RS. 164/- pr day
for 8 hours of work a day. :

2. Inc cases where the work done by casual work is different from the
work aone by regular employees, the daily wages payable will bé Rs.

< 144/- per day in terms of Dy. Labour Welfare Commissioner (Central)

communication Ref.No.Dy. LWC(C)/IV’WR/2005/4000 dated 30.9.2005.”

The resnondent organization acknowladged that the work heingsdone by the




few in addition they are also required to. do date entry,

feeding and processing. The applicants in tbii:s represeniation"admitte

this scheme:ﬁ"

7:-;:_-.» - ‘6. Clause 4 of the Scheme iswery clear that _i;he conferment of

the Central Admm:strattve Tr:bundls took the view that this is an

of wark in a year or 206 days (in case of offices obserwng 5 days a
\weel«), they are entitled to get ’temporary status. We do not thi
elau ;e 4 of the Scheme envisages it a¢ an ongoing scheme ‘
L acqul}e ‘temporary’ status, the casual labourer should have been in|
P emz:loy‘n"ent ‘as on the date of commencement of the Scheme and he
o should ﬁave also rendered a continuous service of at:least one year’
wluc means that he should have been engaged for a period of at least
S 240° d ys in a year or 206 days in case of offices observing 5 days u
"‘wee,(.m From clause 4 of the Scheme, zt does no appear to be a*general
- f:,u1delmc_ to be applied for the purpo;v of giving ‘tempora:y:. stuw 10
©all the casual workers, &5 and wnen they complete one. year’s

R ‘temporary’ status is to be given to‘?:athe casual labourers who were in
emplceyment as on the date.of commencement of the Schema.” Sonme of -

-,
N

ongoiny scheme and as and when casual labourers complete 240 days -

11/289 dated 18lh October 2010 [A7& A8] _ The late brought up the payment to be

employee wo_uld normal!y agree to do.- lt varies from‘ -rnalnteoance.o\f the records,
_:\;',p‘.hotocopyhigf, night and guard duty, dﬁrivingéifévehicles»,j Yva_ter_l‘ng‘the pla,n;_ce . to :mention'a
l typing of_ I‘et';cﬁe_r}sAk ;‘d -'re-to. rn; ‘
tthe scheme
of Casual Lab;o:vurers {(Grant of Temporary St;}us aod éeéu‘larization)‘we’s onlg‘/:epolicable‘

till 1993 but they made request to the effec:'ti,__ithat the Miriist(y should be'eSked to revise

.

&
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payment of daily wage workers should be made. The questlon was nswered by the

obsorbed in Group D posts.

8. The Division Bench of the Calcutta Hl h Court in T. Rajaklll V. Umon of"'
India WP(CT) NO.86 of 1999 (Cal)(DB) reld that clause'
a manner in which it does not render rt unconst:tuttona The employers
cannot at their whim dispense with Un, services af the casuai iabourers
who have acquired “temporary’ status. The entire: object of the 1993
scheme was to regularize all- casual workers. To allow uch uncanahsed
power of termination would also defeat the:: objec : '
Dispensing with the services of a casual Iaboure
view, could be for misconduct eic. '

9. Having regard to the general scheme of 1993 we are.also of theview . .
that the casuul labourers who acqulre ‘temporary’ status cannot be
removed merely on the whims and fdncies of the employer. If there is . ;
sufficient work and other casual laboirers are still to be emp!oyed by =
the employer for carrying out the work the casual Iabourers who have' .
acquired ‘temporary’ status shall not be removed. Jfrom;sen
clause 7 of the Scheme. If there is serious m:sconduct or wolatlon of
service rules, it would-be open to the employer to dlspense w:th the

argument on the questlon. However, Shri "3 V C Maha;t: l
\learned counsel for the Central Govenemnt' relterated ‘the
'é;z?me argument and also contended! that the doctrine of ‘equal
4 f' r\equal work’ was g mere ubstract doctrme_ and that it

_ enshrines the pr/ncrpIe of equal pa y for equal work In Randh r
. Singh Vs. Union of india, (1982) 3 5CR 298 {AIR 1982 SC: 879)
- this nourt ha occasion to explam ‘he observatl
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Mohan Lal Bakshi v . bn/on of Indla (supra) and to point out
how the principle of equal pay- for equal work is not an
~abstract doctrine and tow it is g, yltal and.vigorous doctrine .
accepted through the  world - partlcularly by all .sociafist
- countries. For the benef/t of those. that, do not. seem to be .
aware of it, we may point out ha the decision iin Randh/r
Singh’s case has been followed in many ‘number of cases by
this Court and has been affirmed by .a Constitution Bench of *
. this Court in D.S.Nakara V.Union of India (1983) 2 SCR 165: AIR
1983 SC 130. The Central Government, the State Governments
and likewise all public¢ sector ‘undertak/ngs are expected to
~ function like model and enlightened employers ond arguments
such as those which:. were advanced - before us that the
" principle of equal pay “for equal work is an abstract doctrine
which cannot be enforced in a : court of law should ill-come.
from the mouths of the State and the State Undertakings. We
«llow both the writ pet/tlons and direct the respondents, as in
he Nehru Yuvak Kendra’s case (supra) to pay to the petitioners
“.and all other daily rated employees, the; same salary and . v,"
allowances as are paid-to regular and permanent employees™ . ‘
‘Wlth effect from the date’ when they were respect/vely
employed. The respondents will pay to each of thz pet/r/oners '
a sum of Rs. 1000/- towards their costs,” We: also “record our W
regret that many employees are " kept. in - service son a
temporary daily-wage basis without \th_eir services being
‘regularized. We hope that .the Government will take
appropriate action to regularize the services of all those who
have been in contmuous employment for fnorc than. six
months.” S : - “

5. On the basis of the aforesaid discussions we reacfied tfie conclusion - the

payment of wages to the daily @ige.'emplqy'ees‘:;:eiisch'erging the duties of a regular

Even in the case of Union of Ind/a Vs. Mohanlal and other' qupra} the principle that

th;ét’t?,s‘nch employee is found guii.t,:y of misconduct when his services can be dispensed
SN PO ,
wun a\ﬁogether Under other cmdltlons the servnces “are protected The: Hon’ble

—

rinciple.' The second

)

=-/,' Lol

"icowg‘fus:on is that it is more than clear that the appllcants have been doing the'same
. : ,

: g

.W"‘T work as.regular employees and even more E We cannot lmagme that a regular UDC

s

once attained the staius of 2 tempprary itis vye_ll protected only v’i”qlate to the condjtior(ﬁ




~ and has been the corner s_ton_e,:for 5o many ]

being asked to do the work Uf clea‘ning' ahd”‘Wét"erir')‘g_ the plan;;s. In fact they are doing

more. The nature of the dutle bemg peAfor ed by'th apphcants has’_not undergone a

change by virtue of the mere fact the impugned c1r<_:'L'4IérAha§__beeh issued by the DoPT. It

is well recognized that a circ::u'iar'fromebove does not changed the ground realities in

effact. Where the applicants have been Bef'for‘fn-ihgﬁthe'dtiiieé.:.:f a regular employee or

one stroke. of pen, What thc apphcants were domg nnrller ey contlnuc to de so

to be the same.

Whether the reduction of waaes as has been ordered wde the lmpugned order [Al] s
violative of Article 14 and 21? -

16.  The doctrine of equal pay for equal work IS weli ens h'med in our Constitution

artlculated through Artlcle 14 ThIS artlcle for the sake of convenlence needs to bo

reproduced. co

_Article 14: Equality bejore Iaw. The State shall not der v to any person_equality
before the law or the equal protectlon of the laws within the terrltory of lnd/a

_/decis‘ions of_various courts more
so of the Hon'ble Apex Court.. It is}'als'o,’_to_,be._ric?f_e thit it fofms'a part of the bacic

frame work of the constitq'tio.n. as enunciated in’; _ls'-HoIine{:ss,Keshvahand Bharti

Sripadagalvaru and others Vs, 'State' of Kerala and another, AIR 1973 SC 1461.Case.

Hence it has als?.),to be considered that cnce set of workers have been

getting higher wages to reducé the same'f_)htthef'b'é'éis"bf‘d.ir‘ec'tions_frovm'above does ivot

/\ : " - e v o0 "1 -,f- - P “‘ l?..-‘ . :
alte[ the material facts or restrict the family requirements of such workers. It is trite that
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orice one is used to a higher set of income it is difficult for him to curtail one’s

requirements to a lower income.

18 't is also significant to note that no show cause notice has been issued to

the applicants nefore reducing their daily wagas svtr.ucture. “\‘Nhile certainly the services
of the applicants as decided in the case of (lni;Jn of India Vs. Mohanlal and others,
(supra) can 3~ d.ispensed with one moir.t:'.w’s notice by means of a termination
simplicitor.  For reducing or altering the i‘(;age structure to their disadvantage will
require prior snow cause and giving them df:portunity of being heard. Thé"‘principle of

audi alteram partem is invioiate in such cases. In any event, such a reduction is not

-justified in the cases in hand.

Syt LR
\»;\. 0.
the above OAs. \ j// . )

What relief(sj if any could be granted to the upplicants?
19. Answer to the first two questions which go iy favour of he applicants, obviously, persuade

the Tribunal to answer this question too in their favour. In view of the discussions on tﬁe above

issues we come ta the conclusion that the unildteral action of the respondents in reauciﬁé-_the
wages of the 3oplicants without having given tl{ézn an opporfUnity to show cause lS violative of
not only the constitutional provisions but also tie principles of natural justice. It iivhence/bad
under law. The following reliefs are, therefore, :ordered:

{l) The impugned order dated 3:..5.2011 [A1] is hereby quashed.

The respondents are directed to continue making payment to the
applicants @ 1/30th of the tuy at the minimum of the time scale of the
Group ‘D’ staff plus dearness allowance ie., Rs. 292 per days as basic
~ay w.e.f 1.7.2008 with all consequential benefits.

\ No modification of the OM dated 12.9.2008 is warranted as the legality
1 of the OM fias not been in challenge nor would the same be necessary
for granting the reliefs (i) and (ii). :

No order as to the costs.
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